| TEM NO 103 COURT NO. 9 SECTI ON XVI

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NO(s). 3460 OF 2000

POPAT & KOTECHA PROPERTY Appel | ant (s)

VERSUS

STATE BANK OF | NDI A STAFF ASSCOCI ATI ON Respondent ( s)

(Wth appl n(s) for exenption fromfiling c/c of the inpugned Judgnent and office report ))

Dat e: 04/08/2005 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ARl JI T PASAYAT
HON BLE MR JUSTI CE H. K. SEMA

For Appellant(s) M . Rana Mikherj ee, Adv.
M. Goodwill Indeevar, Adv.

For Respondent (s) M. S.B. Upadhyay, Adv.
M. Vi krant Yadav, Adv.
M. Praveen Swarup, Adv.

M . CGhanshyam Joshi, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Heard in part. List on 9.8.2005.

( GANGA THAKUR) (VI JAY AGGARWAL)
PS TO REG STRAR COURT MASTER



